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ANNEXURE - VI 
 

NATIONAL COMPANY LAW TRIBUNAL 

____________ BENCH 

APPEARANCE SLIP 

 

              Date of Listing -  

 

Court No: – 

Item No: –  

Case/I.A. No: - 

In the matter of: 

_________________________________________________________________________________

_________________________________________________________________________________ 

S.no. Name of the Advocate/ Authorised 

Representative/RP/Liquidator 

Enrollment Number)If Any) 

1.    

2.    

 

Appearing for Petitioner(s) / Respondent(s) No. 

________________________________________________________________________ 

 

 

       Signature of the Counsel 

 

 


